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RAJYA SABHA 
Thursday,  the 7th August,  1997/the 16th 

Shravana, 1919 (Saka) 

 The House met at eleven of the dock. 

The Deputy Chairman in the Chair. 

ORAL ANSWERS TO QUESTIONS 
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SHRl I.K. GUJRAL: Madam, we have 
indicated to Pakistan that we arc willing To 
do bilaterally the opening of Karachi and 
Bombay. At the same time, we have also 
said that even if consultatcs cannot be 
opened, we can have visa camps. Pakistan 
has not rcsponded. 
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SHRI I.K. GUJRAL: Madam, the hon. 
friend has recalled the long history. I need 
not trace the long history since 1947. It has 
been full of difficulties. Therefore, the 
conditions regarding the diplomatic 
missions have been conditioned by them. 
We used to have a mission. As a matter of 
fact, in the beginning of 1947, our embassy 
was in Karachi till Pakistan shifted its 
capital from Karachi to Islamabad. 
Therefore, for some time, we had our 
mission in Rawalpindi and it went on like 
this. There were ups and downs all the 
time. If the hon. Member so wishes, I can 
send him a detailed note on this to trace the 
entire history about the closure of our 
mission. The basic point remains that the 
last phase of it is that our Consultate in 
Karachi was closed down on their asking us 
to do so. That is the main question. They 
made an allegation at that time that they 
were not able to get accommodation in 
Bombay which we never accepted because 
accommodation is available in Bombay and 
accommodation can be made available in 
Bombay. But to link it up with Jinnah's 
House, that' position is invariable. Jinnah 
House was never their property. So, the 
question does not arise. 

SHRI TRILOKI NATH CHATUR-
VEDI: Madam, the hon. Prime Minister 
referred to history. Since history has 
lessons, 1 shall be grateful if detailed 
information is given to me. 

SHRI I.K. GUJRAL: It will be given. 
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SHRI I.K. GUJRAL: Madam, you will 
kindly recall that my hon. friend had raised 
this issue at that stage as well. We had 
conveyed to him and I repeat, we took 
strong exception to those incidents and we 
had conveyed it to them. We are hoping, 
and I underline the word "hoping", that 
such incidents would not be repeated. 

THE DEPUTY CHAIRMAN: It would 
be according to the Geneva Convention. 

SHRI I.K. GUJRAL: The Geneva 
Convention binds everybody, Madam. At 
the time, there is such a thing as "decent 
diplomatic behaviour'' 

SHRI S.B. CHAVAN: Madam, every-
body will welcome the steps taken by the 
hon. Prime Minister, Mr. Gujral, in im-
proving our relations with all our neigh-
bours. But in the context of opening of the 
Consulates or visa centyes or behaviour of 
different officials m Pakistan, is it the 
feeling of the Government that Pakistan is 
sincerely interested in improving relations 
with India, especially in view of the fact 
that the ISI activities arc on the increase? 
The missile technology which they have 
obtained from China gives a totally 
different kind of indication. In this context, 
what is the thinking of the Government? 
Having good relations with our neighbours 
and improving relations with our 
neighbours is most welcome. But, at the 
same time, we cannot be obivious to the 
situation as it is obtaining there today. Even 
the Amnesty international, which was 
totally opposed to the idea of declaring that 
Pakistan is a violator of human rights, has 
now come out with report saying that they 
arc the worst violators of human rights and 
they arc mainly responsible for encouraging 
terrorist activities in Jammu and Kashmir. 

SHRI   I.K.   GUJRAL:   Madam,   my hon. 

friend has a long experience both as     
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Home Minister and as Foreign Minister. He 
would kindly endorse what I am saying. While 
we pursue the policy of befriending neighbours, 
so far as security is concerned, we cannot lower 
our vigil. We take due notice that is required the 
acquisition of arms by Pakistan, encouragement 
to terrorist activities and also activities that are 
not in the spirit of frcindship. We do take due 
notice of them. 
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SHRI I.K. GUJRAL: Madam, I abso-

lutely share my hon. friend's feelings that 
the people whose families are divided 
particularly arc undergoing a great deal of 
sufferings. It is very inhuman to deny visas 
to those whose families are divided 
particularly. It will be recalled. Madam, that 
India has unilaterally taken several steps. 
Our difficulties have increased so far as 
visas are concerned. In 1991 when we had 
our Consulate in Karachi, in that year alone 
we issued 1,94,182 visas. Then the 
Consulate was closed and the number came 
down. But all the same we have asked our 
officers to work overtime because the 
number of officers has also decreased very 
much. For instance, in 1996 we were able to 
issue 40,583 visas. In 1997, up to June, we 
have alrcdy issued 36,064 visas.. We want 
to sustain this. We have also libraliscd the 
types of visas, the number of places they 
can visit and apart from their families a 
businessman can come, a tourist can come, 
a student can come and a youth can come. 
We have also unilaterally relaxed the police 
reporting. For the seniors, as I said earlier in 
the House, we have abolished visa fees. We 
are keen that pcople-to-peoplc relationship 
should improve on the one side and at the 
same time for the families which are 
divided, we should do whatever humanly 
we can do to see that they do not suffer. I 
sometimes feel and I say it with a great deal 
of restraint that the main reason to close 
down the Karachi Consulate or for asking 
us to close down the Karachi Consulate was 
to inflict some sort of strange sadistic pain 
on those families who live in that region. 
Tliat is why every time they apply for a 
visa, they have first to go to Islamabad from 
Karachi and then go a second time. They 
arc very poor people. I feel very concerned 
about their sufferings. It is not a question of 
religion. It is not a question of citizenship., 
It is basically a question of human outlook 
which I share. 

So far as defence is concerned, that is a 
different issue altogether. Naturally we take 
due notice, as I said just now, of all the   
activities  that  take  place.   We   arc 

determined, I repeat, to safeguard our 
defence. 

SHRI K.R. MALKANI: Madam, not only 
Parliament but the whole country is with the 
Prime Minister is wanting to improve 
relations with Pakistan and developing 
peoples' level relations in India and 
Pakistan. 

But I am sorry to know that the 
Government of Pakistan is doing things 
which make this more and more difficult. 
Most of the families which have migrated 
from UP and Bihar are now settled in and 
around Karachi. They have to go all the way 
to Islamabad to get a visa. They get back to 
Karachi to catch a flight or go to Lahore to 
catch a train. This is very inconvenient. 
Originally, there used to be actually two 
routes, Wagha border and Gadra road. I 
would beg of the Prime Minister to pursue 
this matter with them. It is very 
inconvenient particulalry for families most 
of which happen to be our Muslim brethren. 
Innumerable Muslim families have split. 
There are very few families of Hindus 
which have split. I would request that they 
should reopen not only the Consulate or at 
least a Visa Office in Karachi, but also 
reopen the Gadra Raod, railway route, 
which was,    very    much    there    until    
1965. 

The trains can come direct from Sindh to 
Delhi through and from Gadra Road people 
can go to Lucknow or anywhere else they 
want Delhi to. If our friends in Pakistan arc 
really serious about improving relations, 
they should do something about it. 

SHRI I.K. GUJRAL: Madam, I think my 
hon. friend, for whom I have great respect 
faulted on one formulation. The fault is not 
that of the Government of India. The 
Government of India shares the same 
feeling as my hon. friend Mr. Malkani has 
expressed. We are keen even to open the 
railway. Wc have opened the Chennai 
airport for them. We arc also now 
permitting anybody poming from one 
airport to go out from another airport; that 
is, coming from say Delhi and  going out  
from  Bombay.   We  arc 
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permitting that. Wc have again signed the 
agreement for a railway route through 
wagha. All this is continuing. We are trying 
our best and I assure you, Madam, and 
through you hon. Member that India will 
never lag behind in trying to come to the 
rescue of those people and those families 
who arc suffering. So far as visas arc 
concerned, we have extended one more 
facility. For those living in Karachi and 
who have to go long distancnes to 
Islamabad, they can apply through fax so 
that they don't have to undertake a second 
journey. That also has been done. Wc have 
also approached the Pakistan Governmeni 
to let us increase the number of officials 
posted in Islamabad. At the same time I 
must say to the credit of our own officials 
even their wives are working overtime to 
help in issuing of visas. All that is humanly 
possible is being done by us. If we cannot 
go to Karachi, I cannot help it if they don't 
permit it. But our concern and our feelings 
go with all those who are now inflicted 
with pain. 
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†І ĶŶůΫ Â ĶŶǾ Ń· ¢ ķźŠǾ  ĶΉ κ ŗΈІ ĶŶůΫ Â ĶŶǾ Ń· ¢ ķźŠǾ  ĶΉ κ ŗΈІ ĶŶůΫ Â ĶŶǾ Ń· ¢ ķźŠǾ  ĶΉ κ ŗΈІ ĶŶůΫ Â ĶŶǾ Ń· ¢ ķźŠǾ  ĶΉ κ ŗΈ : : : : Â ĶΊ ¬ Ń ›Έ   Ћ Ê →ŷΈ

 А  śΉ  ̄  ĶΊ ŀˆ ¥ ĶŲŵůΨ ⅜ Ķˆ  ╒ Â ĶŢũ΅ Ķ  ι ňˇ ŗ΅  ŗǼ А

 ¥ Ķſ ÑΎ  ŗ΅ ķˆ ŔΌ øÃ ŗΌ  Ķƒ Ń΅ ŏά ŃůΨ øÃ ŗΌ  Ķƒ Ń΅  ĶŷΊ ¢ Ńˆ ŚųΉ ¢

 ŔΌ ŕųź·  Ń  ¬ Ķźŷſ А ¥ ŃűΫ  ι  Ķŷſ Â ĶŢũ΅ Ķ Ñ΅  śŻΕ Ķǽ ЗŹťŶˆ

 Ñųŵſ ›ω  Ń  ¬ Ķźŷſ А ¥ ŃűΫ Ç Ä  ι  Ķź΅ À ŗή  ́Â ĶŢũ΅ Ķ  ŗǼ  śΉ

 Í ̄  ĶŶΌ  ι őź₤ ø Ń  ¬ Ķźŷſ А  Ķƒ ̄  ¢ ¬ ¢  ŗΌ  śŻΕ Ķǽ  ĶŷΌ ̄  ›ω ⅜ Ķˆ 

 ÑΎ Ä ̄   ╒ Â  ĶŢũ΅ Ķ  ̄  Ä ¢ ›Έ ÑΎ Ä ̄   Í ̄  ĶŶΌ  śŻŵˆ ¢  ŗ· Ķŷſ Œ· ¢  ŗΨ

 Ñ΅  ι А ¥ Ķſ ³ ¢ Śˇ ŗǿ  śŹΜΈ ø ¢ ĶΡ  ι ̄  ¼ Ń Ê ¬ Ķźŷſ ›Έ

 ›Ό Ê ŃŸˇ  ŗǼ  ╒ Ã ĶΌ Ä ›Ό Á ¢ ŗ˜  ŗǼ  ╒ Â ĶŢũ΅ Ķ Ŕ΅  śˆ  Ŕ΅

 ÑΎ  ̄  Ä ¢  ι  ĶΌ ̄  ¡ Ô κ ŀſ ›Έ Ê ̄  ¢ ŀŹťŶˆ  ̄  Ä ¢ ›Έ ¥ κ Ķźǿ  śųΉ ¢

źųŷˆ  ĶΟ ¥ Ķſ ³ ¢ Ô κ ŀſ ¨ ¡ ¥ κ ĶǾ  ŗǼ Ñ΅  ι Ç ̄  Ķˇ ¢ ø ι Ĺ

 ›Ό Ķǽ ›ŢΈ ŗųǾ ø›Ό ›ω  ╔ ¢ Ä  śŷΕ ̄  ÑŪδŶΌ ¥ κ ĶǾ Ç Ä ›Ό

  ŗ΅ ¥ ĶŲŵůΨ  ̄  Ä ¢  ╓ ŗΌ  Í ńŹ΅ ⅝ ¢ Á ¢ ŗ˜ ŕųź· ø›Ό Ķǽ ›ω  ĶΎ

Ã ŗΰΈ ŗųǾ ›Έ  śΉ  Ķŷſ  →υ 

 

 

†[ ]Transliteration in Arabic Script 
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 Ã ŗΌ  ĶŢΌ Ķǽ ÑΎ ›Έ  śŵũŵ  ̂³ ¢ ›Έ ø śŴŷΎ ¬  Ń΅  ̄  ŗήťΈ  ŗ΅

  śΏ  ŗΌ  śŹ΅ ̄  Ê ̄  ĶǼ ňˇ ŗ΅ З ¢  ŗǼ Ћ Ê →ŷΈ Â ĶΊ ¬ Ń Ñ΅

 ›Ό ¿ ŗ·  ŗǼ  ╒ Â ĶŢũ΅ Ķ  ̄  Ä ¢ ›Ź΅ ̄  Ê ̄  ĶǼ  ŗųˆ ¢ ›Ό

  ↓ũγΈ Â ̄  Ķ  śųΉ ¢  ĶΎ ›Ό   ↨űˆ  ŗǼ  śųΉ ¢  ι Ê ̄  ¢ ¬ ÑΈ ® ŚųΉ ¢

  ŗΨ ŗΌ ¥ Ķ΄ ύΈ А Ã ŗΆ ŗ·  Í ̄  ĶŶΌ Śⁿ ķǼ  śˆ  Â ¢ ›Ό

 ̄  Ä Ń  ̆ А ¥ Ķſ ³ ¢ ŔΌ  śˆ  ª ŃŭũǼ  śŻΕ Ķǽ І Ń΅ Ñǽ Ńǽ 

  śŷ∆ ¬ Ç ŅΎ Ä Śⁿ ¤ ¡ ø  śŻ·  ╒  śΉ  ¡ ›Ό Ê ¬ ›Ţ· ŗŸˆ  śΉ

 ø ι ³ ¢ Ä  Ķƒ Ä ¬  ŗǼ  ĶΟ Â ĶŢũ΅ Ķ Ã Ķϊ øŖΎ Ń΅ Ĺź· ŗŸˆ ›Έ

 Ĺυ  ŗ΅ Ã ŗΆ ŗ· Ñ΅ ›Ό ДŵΈ ›ŢΎ ĶΞˇ  śˆ   ̄  ŗ˙ Á Ķ˜

 Ĺυ ¿ ŗ·  ̄  Ä ¢ ›Έ  śŷ∆ ¬ Ç ŅΎ Ä  ι  Ķƒ ĶǼ  Ķź΅ Â ĶŪά Ń

 Ķǽ І ŗΌ ňˇ ŗ΅ Śⁿ » Ń˙ Śųˆ ¢ ›Ό  śƒ  ŗΌ Â ĶŪά Ń ø śŻΕ

Ô κ ŀſ ›Έ ÑΎ Ä ̄   Í ̄  ĶŶΌ  ŃΆ ¢   śŢΕ Ķǽ ¥ ĶŲŵůΨ  →υ ŔΌ  ι  ĶΎ ¡ 

  śŷΈ Ķˆ  ŗ΅ Ñſ ŅǼ І ĶũΫ ¢ Śⁿ ¤ ¡  ŗΨ ›Ό  śŢΕ Ķǽ І Ķˆ ¡ ŔΌø›Ό

  śΏ  ŗΌ  śŢŹ΅ ̄   śŷΈ Ķˆ  ŗ΅ ¥ ύųŪΈ А Ã ŗΆ ŗ·  śΏ  ŗΌ  śŢŹ΅ ̄

  ĶΟ ν ŀǿ ¢ Ń ›Έ  śŷ∆ ¬  Ç ŅΎ Ä  ̄  Ä ¢ ŖΎ Ń΅ ŚŵΎ ŀŠƒ ›Έ ÑΎ Ä ̄   śŷΓ ¢

 øŖΎ ¬ ¥ ŗήǻ 

 
 
 
 
 
THE DEPUTY CHAIRMAN: It is a 

suggestion actually. I don't think there is any 
question. Whatever the Member suggested 
was his view. So, while negotiating, you 
may take this into account. 
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THE DEPUTY CHAIRMAN: now there 
are five more people who want to put 
questions. We have already taken 25 minutes 
for this. 

Absolute Number of poor in the country 

*222. DR. Y. LAKSHMI PRASAD:†         
DR. MOHAN BABU: 

Will the PRIME MINISTER be pleased 
to state: 

(a) the absolute number of poor in the 
country in 1951 and 1994 and the 
percentage of population thereof; and 

(b) the steps proposed for poverty 
alleviation to accelerate the development of 
the country's human resources? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION 
(SHRIMATI RATNAMALA 
DEHARESHWAR SAVANOOR): (a) and 
(b) A Statement is laid on the Table of the 
House. 

Statement 

(a) The Planning Commissioner estimates 
incidence of poverty at national and state 
level on "the basis of quinquennial 
consumer expenditure surveys conducted 
by the National Sample Survey 
Organisation (NSSO). The first 
quinquennial survery relates to the period 
1972-73, Subsequently, these surveys were 
conducted in the years 1977-78.   1983,   
1987-88    1993-94.   the 


